Yﬂafngupuq.u:-g--uu"u-.

l,KPﬁNCHﬂNKUWﬂQL, son/daughter/wife of ANIL WUPTA. ..
BIHAR LEUTSATIVE ASSEMBLY SECRE TARLAT,PAT HA

xgcdg’ﬂ years, belonging to
Kk@‘@senﬁce and presently working as AssESTRNT. SECTION OFFLER. oo
oY giva hereln below the detalls of the agsets {immavable, movable, bank balance, etc.) of

~Afyself, my spouse and dependants*:

A : ovah
{Assets In joint name Indicating the extent of joint ownership will also have to be
given)
5k Bescription Sair Spouse Depandant-1 | Dopeadant-2 Dapendant-3 |
Ho. Name(S] Nams Nama _,_Ftc. Hame
(1) | Cash .0, N9/~ poning
(ily | Deposits In Y §V0/ =
Banks, Financial QS'MJ e =
Instituticns And L T s —
Non-Banking [L]] s
Financial f"h‘,,;\L)
AX Companies (*
gt SRR LA B o
_—— | ) | Bonds,
Debenturas and | !
| B — — | |
companies
oq,(wl”/l s - L niun
(iv) | Other financlal .+, §2A55
institutions, W /O
NS5, Postal 1\{_',_3-,: i
Savings, LIC  INg(-\, @[+ ~— e T SR
\ 95(), Policies, etc "“1&_“1
A (v} | Motor Vehicles | (TC- W—“
03\0“»\ A‘ (details of _’_____'_. e R —_— PR
make, ete.)
T“\ vi) | Jeweliery (glve AL
0] * | details of {5V
weight and " == B e s
valug) \@‘3;'“ /
AT
(vli} | Other assets, :
such as values
of claims / — — T TR = e
interests e

Note: Value of Bonds [ shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means @ person substantially dependent an the income of the

employee. %



8.

also have to be Indlcateﬁ]___ i

[Note: Propertles in joint ownership indicating the extant of joint ownership will

Sr.

Deseription

Self

“Bpouse

Hamae(5) | Hame

[_No.
(i)

Agricuitural Land
- Location(s) -
= Survey number(s)

measurement)

(i

- Location(s)

- Survey number(s}
- Extent (Total
measurement)
-Current markat value ¥

iy

Bulldings (Commerclal
and residential)
Locatlan{s)

- Survey /door
nuniber(s)

- Extent (Total
measurement)

- Current market
value

19 Betr
o i
- Extent (Total f"&ﬂ

Wil § r
-Current market value _‘ﬁ% A 1
Non-Agricultural Land

1200} 53 fuct

Near |
'Panar g
s

~

-./.——"‘"

“Dependant-1 [ Dependant-2
_MNams

Dependant-3
Etc, Nama

‘oW .
Slacsf )

(iv)

Houses / Apartments,
et

- Location(s)

= Supvey fdopr
number{s)

- Extent (Total
measurement)

- Current market
value

(v)

Others (such as

interest In property)

——

—

(2)

1 glve hereir below the details of my fiabilities / overdues to publie financial

institutions and government dues:-
[Note ; Please glve separate details for sach item)

Sr. | Dasecription Name & address of Bank / Amount outstanding as |
No. ; Financlal Institutions{s) / on ...O&;.na,..wi’
{3]__| (i) Loans from Banks P 08,68, 600}
2 s STBL (o)
: {il} Loans from financial
institutians
(#il) Government Dues:
{a) dues to departments
dealing with govermment e B i
accommacdation
[ (b} ;:Imes tgh depa rtmefnts
-dealing with supply of e
water e
{c) dues to departments
dealing with supply of
electricity St s i




(d)y dues to departments .

dealing with telephones :

(e) duies to departments

dealing with government

transpart (including _—
aircraft and helicopters)

(F) Other dues, If any

surcharge [Also indicate
the assessment year upto
which Iricome Tax Return
flled. Give also Permanent

Account [{F?Qel’ (At [DMAPK IS 38 G
(i) Wealth Tax [Alsa

Indicate the assessment i
year upto which Weaith AR

Tax return filed,]
(I} Sales Tax [Only in
case of propristary
buslness]

(iv) Property Tax — G,

(b} {ij Income Tax including ¢4 2y /._ A?q:mg-“{

< R

C.  Personal Detal]
errcrrpRAN Mo, = [Yq7yp9j05405 |

Gender - (M/F)

Dateof Bith  — i- [.O iS [ 1";]_9’] t‘ Iﬂ 9 [ 3] wommmrm

s

Cadre [Bihay Legiplahue Apsembly Secnfadiid Sewica]
(Full Name e.g. B.A5.-Blhar Administrative Service,

B.5.5.- Blhar Secretarlat Service etc.)

toma District | HAmRpA =
I hereby declare that the above details ara true to the best of my
kqm’gﬂaﬂgi and belief.

Signature KQVLO{{'\LWW )
Name of Employes: KANCHAN KOMARL..

-Plam:...eﬂy:ﬂ.& P Deslgnatlan:ﬂssgsj:ﬁﬂj:g E(TION QFF«[ CEK -
vate:. 06022 oepartmant: BIHAR VIOHAN. SABHA, SACHIVALAT . PATHA
Note: Please sign each page of the declaration. Asset d.e'c!arntton ferm

must be In A4 size white paper with computer typed (single side)
in prescribed format. M




